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MADHYA PRADESH ACT
No. 25 oF 2017
THE MADHYA PRADESH NILJI VISHWAVIDYALAYA (STHAPANA AVAM
SANCHALAN) SANSHODHAN ADHINIYAM, 2017

[Received the assent of the Governor on the 18" August, 2017; assent first published in the "Madhya Pradesh Gazette (Extra-
ordinary)”, dated the 24* August, 2017].

An Act further to amend the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam
Sanchalan) Adhiniyam, 2007.

Be it enacted by the Madhya Pradesh Legislature in the sixty-eighth year of the Republic
of India as follows:—

1. This Act may be called the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam Short title.
Sanchalan) Sanshodhan Adhiniyam, 2017. )
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Amendment of 2. In Schedule to the Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam Sanchalan)
Schedule. Adhiniyam, 2607 (No. 17 of 2007),—
) for serial number 2 and entries relating thereto, the following serial number and

entries relating thereto shall be substituted, namely:—

S. Name of Name of Mode of forming Main campus Jurisdiction

No. Private sponsoring sponsoring

’ University body body

@ ¢)) 3 ' @ &) () -

“2. Rabindranath All India Society Registered society Rabindranath Tagore Whole of Madhya
Tagore  for Electronics and under the Madhya University, Village Pradesh™;
University Computer Technology. Pradesh Society Mendua, Bhopal-

Registrikaran Chiklod Road,
Adhiniyam, 1973 Tehsil Goharganj,
(No. 44 of 1973) District Raisen (M.P.)

(ii) serial number 22 and entries relating thereto (regarding D. C. University, Indore) shall be omitted;

(iii) after serial number 24 and entries relating thereto, the following serial numbers and entries relating
thereto shall be added, namely:—

S. Name of Name of Mode of forming Main campus Jurisdiction
No. Private sponsoring sponsoring

University body body
@ ¥)) 3 @ &) )

“25. VIT Bhopal  VIT Trust, 26 Moosa  VIT Trust created VIT Bhopal Whole of
University, Street, T. Nagar, under the Trust Deed  University, Bhopal- = Madhya Pradesh.
Sehore Chennai, Tamil executed on Indore National

Nadu. 20-12-2012 and Highway, Kothri

registered as No. 654/ - Kalan, Sehore 466114
2012 at T. Nagar,
Chennai, Tamil Nadu.

. 26. Sage * Truba Education Registered society Sage University, Whole of
University, Society, 250 Sagar under the Madhya Kailod Kartal, Madhya Pradesh.
Indore. Plaza, Zone-II, M.P.  Pradesh Society Indore-Dewas

Nagar, Bhopal. Registrikaran, Bypass, Rau,
Adhiniyam, 1973 Indore.
(No. 44 of 1973).

27. Renaissance  Kautilya Chandragupt Registered society Renaissance - Whole of
University, Education Society, under the Madhya University Gram Madhya
Indore. Pradesh”.

Gram Reoti, Sanwer  Pradesh Society Reoti, Sanwer
Road, Behind Sri Registrikaran, Road, Behind Sri
Aurobindo Hospital, = Adhiniyam, 1973 Aurobindo Hospital,
Indore (No. 44 of 1973). Indore.

- Repeal and 3. (1) The Madhya Pradesh Niji Vishwavidyalaya (Sthapana Avam Sanchalan) Sanshodhan

saving. Adhyadesh, 2017 (No. 4 of 2017) is hereby repealed.

(2) Notwithstanding the repeal of the said Ordinance, anything done or any action taken
under the said Ordinance shall be deemed to have been done or taken under the corresponding
provision of this Act. '
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